High Court of Jammt

No: l lg

Sanction is lereb

y accorded 10 th

Order

e additional allotment of funds in

dm. Of Justice, Sub Head 0488-D&S Judges, 1N

¢ and Kashmir at Jammu.

Dated: 2—6 ul2o0|®

Javour
der vari

No:gé_gz ‘"76//9‘3 Dated:_2.6 l‘1 12 0|28

Copy to the:-

of the Sfollowing Courts,
jous object heads during

1-2 Pr. &S Judge Kishtwar/Samba.

Anti-corruption, Jammu,

3. Special Judge,

4-5. C.J.M. Kulgam/Shopian.

6. Municipal Magistrate, Srinagar.

7-8 Spl.Mab. Mag. ( Traffic) Jammu/ Srinagar.
9 Sub Judge, Ramnagar.

10. Special Mob. Mag., Jammu

11-12  Addl. Mobile Magistra
13-14

15. Munsiff, Jammu.

16. Treasury Officer, Sub Try.
7. Treasury Officer, Saddar Try. Srinagar.

18-24  Treasury Officer, Kl'shtwarAS‘amba//Ku!g

25. Order Book.

f\e AAC ﬁﬁ(wp_

AddL Mobile Magistrate,

te (Tr) Jammu/Srinagar.

Kralpora/ Pahalgam.

anvShopian
ction. '

oty

under Major Head 2014-A
the current ﬁnanclal year 201 8-19 as per detail given below:-’ .
‘ - ' Rs. In lacs.
S.No | Name of the Court. 001 002- 008-Electricity | 00%- 014- 641-
Salary | T.E charges RRT POL Pensionary
charges
(NPS)
1 Pr. D&S Judge, Kishtwar. | --- ; — - - 0.30
2 Pr. D&S Judge, Samba. — . — |- 0.20 p—
3 SplJudge, Anti-corruption, | --- .| - s - 0.50
Jammu o
4 C.J.M. Kulgam. — — 0.15 - -
I |
5. C.J.M. Shopian. - — . |07 0.096 —- -
L ] _._——,_——-_..__-__—'_.——-—--- -____———-——'_'____————'—'_—_—_—
6. Municipal Mag. Srinagar. | === 0.28 — - - | ,———}
7 Spl.Mob.Mag.(Tr) = 020 | . - =
Srinagar.
8 Spi.Mob. ~ Mag.  (Tr) | -— 0.20 — —- - -
Jummu. . -
9 Sub Judge, Rumnagar 2.05 --- -— - - -
P Spl.Aiob. Mag. Jammu 2.00 — - e g T--
(71| Addl. Mob. Mag. Kralpora. | == 0.50 | - 0.20 -
12 | Addl Mob.  Mag. | - 0.15 - - — —-
I Pahaigamn,
13 ddl. Mob. Mag. (Tr) | - 0.20 --- - - -
Jammu. '
14 Addl. Mob. Mag. (Tr) |- 0.20 - - — —
Srinagar.
15. Munsiff, Jammu. 1000 | — - — 0.10 0.40
By Order.

Disit.Court complex, Janipur, Jammi.

/Ramnagar/K. ralpora/Kokernag.

L

Souly Regissfay(Acctts) 24 / l{



